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GOVERl'lMENT OF MEGHALAYA 


LAW (A) DEPARTMENT 


ORDERS BY THE GOVERNOR 


NOTIFICAT I ON 


Dated. Shillong the 23'" July, 20 15. 

No. LJ (l\) 77/2000/Pt.!166 - In exercise of the powers conferred under rule I-A of the 
Rules for Administration of lusltce and Pol ice in the Garc Hills District, 1937 and further 
under sub-sect ion (1) of Section 2 of the Mcgha laya Autonomous Districts 
Admin istration of Justice Act (Assam. Act XIV of 1960 as adapted and amended by 
Meghal:.tya) the Governor of MeghaJaya. with the approval of the Hon'ble High Court of 
1vkghaJaya. is pleased to appoint Shri Noor A. Khan, Illcharge Distri ct & Sessions Jud~e , 

\\' illiamnagar as the Addit ional Deputy Comm issioner, East Garo Hills District for the 
1ri31 of i1 1l offences punishable with death, impriso runent for life or impri so runent for a 
tenn of not less than five years under the Indian Penal Code or under any other law for 
the timr be ing appl icablc to th... Distri ct and also to hear all Civil and Crimi na l revisions. 
Ilrrcab. etc. from, the dec isions of the Assistants to the Deputy Commissioners within 
11 s,u.J Di strict and the Governor is further pleased to direct thaI such Dbtrict & 

.11 Judge as Addi tional Deputy Commissioner shall for the purpose aforesa id . 
. 111 the Judicial powers of the Deputy Commissioner within the said District with 

:1 .) tn the date ofjoining. 

This supersedes all earlier notification's issued under aforesaid provisions 
within h lst Garo Hill~ Distrjr. 

uL--­
(L.M.~) 

Secretary to the Government of McgbaJaya. 

Law Department. 




Memo. No . LJ(A) 77/2000/Ptl166-A Dated, Shillong the 23" Jul y, 2015. 
Copy In ;­

I. P.S. to Chief Minister for information of Hon"hle Chief Minister. 
1. P.S. to Deputy Chief Minister, Law for information ofHon'ble Deputy ChiefMinislcr. 
J. 1 he Advocnte General , Meghalaya. 
4. rhe Additional Advocate General's, Meghalaya. 
S. The Registrar, High Court of Meghalaya, Shillong. This has reference to her 

,,,tineation Memo. No. HCM.IV326/2013/2026-A dated 15.07.2015. 

'l. Ihe Accountant General (A&E). Meghalaya, Shillong. 

7. Shri Noar A. Khan. lncharge Dist rict & Sessions Judge, Williamnagar. 

R rhe Director G(';llcmi vf :~olicc. McghaJaya, Shi llong. 

I} rhc Superintendent of Pol ice (CBIIACB), Shil1ong. 

10. The Superintendellt of Police, East Garo Hills, Williamnagar. 

11 The Director of Printi ng & Stationery, Shillong for favour of publication of the 


tlo iilicat ion in the Mcgha laya Gazette. 

l~.llol1le (Police) Department). 

13. Presidents, All Bar Associations, Shillong! Jowai/ Tura. 
14. All Deputy Commissioners. 
15. Personnel (A) Departmpnt. 
16. Law (B) Department. 
17. Personal fi le of the officer. 

~EO. Law Department. 


19. Guard file. 

BJJretc., 

-
Secretary to the Go~ent of Mcchalava. 


Law Department. 



